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been drawn to the news item captioned "Power Grid in
multi-crore scam” appearing in the "Hindustan Times'.
New Delhi dated November 17. 1996;

(b) if so the facts thereof:
(c) the reaction of the Government thereto:

(d) whether any enquiry has been initiated in this
matter, and

(e) if so. the details thereof and if not. the reasons
therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
POWER AND MINISTER OF STATE IN THE MINISTRY
OF NON-CONVENTIONAL ENERGY SOURCES (DR. S.
VENUGOPRALACHARI) : (a) Yes. Sir

(b) to (e). The news item broadly makes allegations
about irregularities in the purchase of Emergency
Restoration System (ERS) by POWERGRID and the
utility of the equipment in Indian conditions. ERS was
recently used on two occasions-once in the 220 KV
Bairasiul-Pong Line where a tower had been
endangered by land slide and for the second time in
Tanakpur-Bareilly Line where an existing tower was
likely to be damaged due to change in the river course.
Preliminary enquiries into the matter reveal that the
procurement of the various packages was done in
accordance with established procedures laid down by
the World Bank for bidding. evaluation of bids and award
of such contracts

[Translation]
'Vacant Posts of SC/ST

2853. SHRI ASHOK PRADHAN : Will the PRIME
MINISTER be pleased to state :

(a) whether some posts of various categories
reserved for SCs and STs lying vacant in various
departments and undertakings under his Ministry for a
considerable time:;

(b) if so. the break-up thereof till date post-wise:

(c) whether the employees of various categories
working in departments and undertakings under his
Ministry have also been promoted .in addition to the
new recruitments made on some posts during the last
three years;

(d) if so, the year-wise details of the recruitments
and promotions made on various posts in various
categories during the said period. separately:

(e) whether the recruitment of SCs/STs has been
made in accordance with the reservation rules and the
SC/ST employees working therein have been promoted
in accordance with the reservation rules:

(f) the action being taken by the Ministry in this
regard?
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THE MINISTER OF STATE IN THE MINISTRY qr
POWER AND MINISTER OF STATE IN THE MINISTRy
OF NON-CONVENTIONAL ENERGY SOURCES (DR
S. VENUGOPALACHARI) : (a) to (f). Information is being
collected and will be laid on the Table of Hoyse

[English]
LA.E.A.

2854. DR. T. SUBBARAMI REDDY
SHRI PRADIP BHATTACHARYA

Will the PRIME MINISTER be pleased to state

(a) whether India’'s nuclear power programme is In
a mess:

(b) whether all nine power reactors and among the
50 least reliable of the 399 reactors monitored by the
International Atomic Energy Agency:

(c) it so. the reasons therefor; and

(d) the steps proposed to be taken by the
Government to make nuclear programme more effective”?

THE MINISTER OF STATE OF THE MINISTRY OF
PLANNING AND PROGRAMME IMPLEMENTATION AND
MINISTER OF STATE OF THE MINISTRY OF SCIENCE
AND TECHNOLOGY (SHRI YOGINDER K. ALAGH) : (a)
No. Sir. The nuclear power stations in the country have
performed well. During last year and this year so far.
they have achieved an average capacity factor of 60%

(b) No. Sir. IAEA does not monitor the operation of
nuclear power reactors.

(c) Does ‘not arise.

(d) Apart tfrom the ongoing successful efforts to
improve the capacity and availability tators of the
operating stations and completion of the ongoing
projects for the construction of four nuclear reactors. it
is proposed to take up new projects to increase the
contribution of nuclear energy for electricity production
in the country.

Safeguard Arrangement

2855. SHRI RAM NAIK : Will the PRIME MINISTER
be pleased to state :

(a) whether it is a fact that in 1993, India and
International Atomic Energy Agency agreed to extention
bilateral basis. the safeguard arrangement till December.
1993;

(b) it so. whether the above agreement was‘not
extended further:

(c) it so, the details thereof: and
(d) the present arrangement in this reqard?



